299 Election to Committee

14.26 hrs.
[English]
ELECTION TO COMMITTEE

Agricultural and Processed Food
Products Export Development
Authority

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION AND THE MINISTER OF STATE
IN THE MINISTRY OF COMMERCE

(SHRI KAMALUDDIN AHMED): On behalf
of Shri Pranab Mukherjee, | beg to move:

“That in pursuance of sub-section
(4) (d) of Section 4 of the Agricultural and
Processed Food Products Export Devel-
opment Authority Act, 1985, the members
of this House do proceed to elect, in such
manner as the Speaker may direct, two
members from among themselves to
serve as members of the Agricultural and
Processed Food Products Export Devel-
opment Authority, subject to other provi-
sions of the said Act.”

MR. DEPUTY-SPEAKER: The
question is:

"That in pursuance of sub-section
(4) (d) of Section 4 of the Agricultural and
Processed Food Products Export Devel-
opment Authority Act, 1985, the members
of this House do proceed to elect, in such
manner as the Speaker may direct, two
members from among themselves to
serve as members of the Agricultural and
Processed Food Products Export Devel-
opment Authority, subject to other provi-
sions of the said Act."

The motion was adopted.

(Interruptions)

DECEMBER 16, 1993

Business Advisory 300
Committee
MR. DEPUTY-SPEAKER: Shri Pe-
ter G. Marbaniang - not present.

Prof. Susanta Chakraborty - not
present.

(Interruptions)

14.27 hrs.
BUSINESS ADVISORY COMMITTEE
Thirty-fifth Report

[English]

THE MINISTER OF WATER
RESOURCES AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI
VIDYACHARAN SHUKLA): | beg to
move:

"That this House do agree with the
Thirty-fifth Report of the Business Advi-
sory Committee presented to the House
on the 14th December, 1993."

MR. DEPUTY-SPEAKER: The
question is:

"That this House do agree with the
Thirty-fifth Report of the Business Advi-
sory Committee presented to the House
on the 14th December, 1993." ’

The motion was adopted.



